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STATUS REPORT 

 

IN THE MATTER OF O. A. 669 OF 2018, 

 MARVADA AMRUTLAL BECHARLAL Vs. STATE OF GUJARAT –  

ASHAPURA GROUP OF COMPANIES, KUTCH 

 

 Gujarat Pollution Control Board is abided to comply with the Hon’ble NGT 

directions and orders. In compliance to last order dated 20/11/2019 the periodical 

monitoring of unit to verify the progress of unit is being carried out and reported 

along with sampling and analysis reports.  

 Action taken in compliance to last Hon’ble NGT order dated 20/11/2019 is as below; 

 As directed in the order, public notice was issued on 27/02/2020 and 28/02/2020 in 

vernacular language and English newspaper. 

 The progress of the unit was verified jointly by the officers of CPCB and GPCB on 

31.12.2019, 06.02.2020 and 16.03.2020. 

 The action taken report along with joint inspection report and progress report was mailed 

to Hon’ble NGT on 21/05/2020.  

 Status report with respect to gypsum disposal;  

Total number of sites where gypsum was disposed 
39 

(34 + 5*) 

Total number of sites cleared 
26 

(21 + 5*) 

Total number of sites not cleared 13 

*Note: 5 sites are sub sites of main sites, which are included in 21 sites and are cleared.  

 Breakup of 13 sites which are not cleared are as follows and status report of 

those sites attached here as an Annexure-I; 

Abandoned mines 04 

Land reclamation site 05 

Agricultural land having crops 01 

Public infrastructure 03 

 The unit was directed in revocation order dated 20.02.2020, to approach third party 

like NEERI, NPC etc. organization for the certification for the remediation.  
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 In this reference, the unit submitted the study reports by M/s. Gujarat Industrial and 

Technical Consultancy Organization Ltd. (GITCO), Ahmedabad, for sites from 

where gypsum waste is cleared and for sites where gypsum waste is still there.  

 The certification through study report is submitted for the sites which are cleared by 

unit, and in the report it is concluded that;  

“Recapitulating all the gathered information and our soil analysis report it is 

concluded that Gypsum has been lifted from all the 21 sites and no detrimental 

effect is observed in soil quality of said 21 sites.” 

 GITCO’s report on gypsum site clearance is attached herewith as an Annexure-II. 

 For the 13 sites where gypsum waste is there, as per report after sampling and 

analysis of gypsum, soil and ground water, it is concluded that; 

“Based on our study and analysis it is concluded that the Gypsum at these 13 sites 

is practically difficult to lift and is not having any adverse impacts on 

surrounding soil or ground water quality. As such Gypsum contains major 

secondary plant nutrient required for plant growth in soil viz. Calcium and 

Sulphur. However, these sites can be ameliorated by following measures: 

1. Local top soil cover of 6-8 inch can be laid over these sites and where 

possible suitable vegetation viz. neem, gulmahor can be planted.  

2. The unit shall monitor the ground water and soil quality at regular interval 

near the gypsum site and maintain analysis report and submit the same to 

the statutory authority.” 

 GITCO’s report on analysis & assessment of soil & groundwater quality in & 

around 13 gypsum sites is attached herewith as an Annexure-III. 

 Status of ground water remediation 

 The groundwater remediation as per the method suggested by Kadam Enviro 

Consultant, Vadodara i.e. Pump and Treat method was done. During COVID-19 

pandemic situation the remediation process was stopped. Now the unit has started 

the groundwater remediation.  

 The groundwater remediation activity is going on in affected three bore-wells.  

 As per the analysis reports, the average reduction in ammonical nitrogen 

concentration in ground water is around 35-40%. 
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 Presently, the TDS concentration is higher at all the locations (2310 – 7010 mg/l) 

while earlier it was increased on one location and decreased on another location, it 

may be according to the hydrogeology of the region. 

 The unit has constructed 2 nos. of groundwater recharge structures & piezometer to 

monitor and maintain prevailing groundwater table in vicinity of unit. Also unit has 

proposed to install other 2 recharge structures and piezometer. 

 The gypsum waste disposed during January-2019 to May-2020 is as below and details of 

gypsum disposal is attached here as an Annexure-IV; 

- 89555.5 MT to cement industries for co-processing. 

- 37372 MT for the back filling to abandoned mines. 

 Conclusion 

The unit has cleared 26 (i.e. 21+5) sites out of 39 sites and now 13 sites are not cleared. 

The unit has submitted 2 reports for sites which are cleared and which are not cleared. 

The copies of reports are enclosed for consideration. 

 For sites cleared; the GITCO had taken samples of virgin soil and soil where earlier 

gypsum was dumped. As per the analysis report, it is concluded that there is no 

detrimental effect on soil at sites where gypsum has been cleared.  

 For remaining 13 sites; the GITCO had taken samples of gypsum, soil and 

groundwater from in and around of sites. As per report, it is concluded that looking 

to the site practically it is difficult to lift the gypsum and also it is stated that there is 

no any adverse impact on surrounding soil and on groundwater due to dumped 

gypsum. 

 The unit shall continue the remediation of bore wells. 

 The unit shall monitor the groundwater table and also explore the possibilities of 

new recharge wells at different locations.  

 After duly considering inspection reports and study reports of GITCOs, the extension of 

revocation is under process. 
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Status Report of 13 Gypsum Locations 

Sr. 

No. 

Location 

No. 
Location/Area As on 27/06/2020 Unit’s submission 

1.  1. 

Behind Lehriya Hanuman 

Temple,Old stone mine, 

Kukma Village 

Geographical 

Coordinates 

 

23º 13’ 21” N,  

69º 46’ 21” E 

The site is an abandoned stone mine.  

Gypsum was observed dumped in the 

mine. 

 

Kukma, Survey No 331/1/P1  

Lease /Government Land 

Abandoned mines wherein Gypsum has been utilized for 

backfilling as per EC conditions. It is pertinent to note that 

as per EC condition SEIAA/ GUJ/ EC/ 2(b)/ 497/2016 

Gypsum could be utilized in backfilling of abandoned 

mines. 

2.  
 

4. 

Old stone mine of 

Prakash Patel,Survey 

No:331, Besides old 

HotMix plant, Kukma 

Village 

 

23º 13’ 16” N 

69º 46’ 3” E 

The site is low lying abandoned area 

(abandoned stone mine).  

Gypsum was observed dumped in the 

mine. 

 

Kukma, Survey No 331/1/P1 

Lease /Government Land 

Abandoned mines wherein Gypsum has been utilized for 

backfilling as per EC conditions. It is pertinent to note that 

as per EC condition SEIAA/ GUJ/ EC/ 2(b)/ 497/2016 

Gypsum could be utilized in backfilling of abandoned 

mines. 

3.  
 

5. 

Behind khatri mills 

(Besides site described at 

S. No. 4 above), Traverse 

survey no: 331, 

government land,  

Kukma Village 

 

23º 13’ 20” N 

69º 45’ 58” E 

 

The site is an abandoned stone mine.  

Gypsum was observed dumped in the 

mine. 

 

Kukma, Survey No 331/1/P1 

Lease /Government Land 

Abandoned mines wherein Gypsum has been utilized for 

backfilling as per EC conditions. It is pertinent to note that 

as per EC condition SEIAA/ GUJ/ EC/ 2(b)/ 497/2016 

Gypsum could be utilized in backfilling of abandoned 

mines. 

4.  
 

7. 

Natural drain between 

farm of  

Dinesh Maharaj and 

Govind Vanker, survey 

no : 218,  Kukma Village  

 

23º 11’ 56” N 

69º 46’ 47” E 

The site is an agricultural land.  

Gypsum is mixed with soil on this 

agricultural land. Also some Gypsum is 

dumped on sides of the farm for making 

bund.  

 

Kukma Survey No. 218  

Shri  Dinesh Bhailal Joshi 

Private Land 

Gypsum is used here to provide support to embankment of 

farm slope which can reduce the chances of soil erosion. 

Majorly Gypsum is used as Soil conditioner in the farm 

where crops are grown already. Gypsum helps to retain 

the moisture which is very beneficial to crops along with 

providing some necessary nutrients. 

Removal of gypsum from farm and slope may cause 

damage to the farming land and lead to soil erosion from 

the slope of the farm. 
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5.  
 

10. 

Kukma- Lakhond village 

Road 

 

23º 13’ 50” N 

69º 46’ 48” E 

The alleged site is along Kukma- Lakhond 

village Road. 

Gypsum is dumped along the low lying 

side of the road in about 1 KM stretch. 

 

Kukma, Survey No 331/1/P1 

Government Land 

Gypsum is here used to provide structural support to the 

sewage pipeline. 

Removing gypsum may cause instability to surface and 

structure which can cause damage to sewage pipeline and 

can further as a consequence lead to domestic wastewater 

pollution. 

6.  
 

11. 

Vrundavan Gir Gaudham, 

Shree Swaminarayan 

Mandir, Besides 

Ashapura Colony, 

Bhachau Road 

 

23º 13’ 49” N 

69º 46’ 48” E 

The site is open barren land.  

Gypsum was observed spread in about 

2000 M
2 

flat land which is covered with 

silica sand. 

 

Kukma, Survey No 331/1/P1 

Gausala/ Government Land 

Gypsum was used herein for land reclamation. 

Subsequently, a cowshed had been constructed on the 

levelled land. 

Thus, removing Gypsum from underneath the Cowshed 

would mean disturbing the structure of the Cowshed and 

destroying it permanently. 

7.  
 

14. 

Land of Lakhond Village 

 

23º 15’ 12” N 

69º 46’ 41” E 

The site is a barren land where Gypsum is 

dumped in low lying areas. 

 

Lakhond  Survey No. 70  

Government Land 

Gypsum was used once again to level land and as it added 

moisture to the soil, fodder crops were grown 

subsequently to help feed the cattle in and around this 

area.  

Gypsum has become an integral part of the existing land 

and removing it will cause soil erosion and also lead to 

damage of the fodder crops, grown specifically to feed 

cattle. 

8.  
 

15. 

Adjacent to the site 

mentioned above at 

location no. (14).  

Land of Lakhond Village 

 

23º 15’ 11” N 

69º 46’ 40” E 

The site is an abandoned land where 

Gypsum was found dumped in voids and 

corners. 

 

Lakhond  Survey No. 70  

Government Land. 

Gypsum was used once again to level land and as it added 

moisture to the soil, fodder crops were grown 

subsequently to help feed the cattle in and around this 

area.  

Gypsum has become an integral part of the existing land 

and removing it will cause soil erosion and also lead to 

damage of the fodder crops, grown specifically to feed 

cattle. 

9.  
 

17. 

China Clay mine of 

Vastabhai, Village 

lakhond,   

Abandoned mine 

 

23º 15’ 39” N 

69º 47’ 17” E 

The site is an abandoned china clay mine.  

Gypsum was observed dumped in the 

mine. 

 

Lakhond Mine Lease 

Abandoned mines wherein Gypsum has been utilized for 

backfilling as per EC conditions. It is pertinent to note that 

as per EC condition SEIAA/ GUJ/ EC/ 2(b)/ 497/2016 

Gypsum could be utilized in backfilling of abandoned 

mines. 
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10.  
 

18. 

Government land on 

Padhdhar village 

 

23º 14’ 29” N 

69º 48’ 44” E 

The site is an abandoned location where 

Gypsum was found spread on top soil in 

about 1000 M
2 
area. 

 

Padhar Survey no 741/P  

Government Land  

Gypsum was used again to level land and as it added 

moisture to the soil, plants and shrubs were grown, such as 

Babool plants etc. 

At present many Babool plants and other wild plants are 

growing which show that land is now suitable for the 

farming, which however, will be adversely affected after 

gypsum removal. 

11.  
 

26. 

Pithoradada Mandir,  

Ler Village. 

 

23º 10’ 23” N 

69º 46’ 05” E 

The site is outer boundary of  Pithoradada 

Mandir. 

Gypsum is dumped on the side slope of 

temple boundary. 

 

Vadva Survey No 151 

Temple /Government Land 

Gypsum is used to provide structural support on the hill 

side of temple as temple is situated on a hill. One entire 

side of the temple is supported by gypsum alone, thus 

removal of gypsum from there may cause substantial 

damage to the property. 

Gypsum is also used to level nearby area of temple on 

which See-Saw, Swing and Slide is constructed for 

recreational activities for kids. Removal of gypsum may 

turn the land uneven and as a consequence lead to 

structural damage. 

12.  
 

38. 

Maldhari Mangal Mandir 

Chhatralay, Bhujodi  

 

23º 13’ 45” N 

69º 44’ 09” E 

The site is open land of about 100 × 150 

M
2
. Gypsum was found spread in this land 

area covered with white silica on top. 

 

Bhujodi  Survey No. 158 

School  (Waste land & Others) 

Gypsum is used for leveling of land where a hostel has 

been constructed on one side while the whole area is being 

used as school playground and other sports facilities are 

also being developed over there such as Volley ball court 

etc. 

13.  
 

39. 

Shri Vakal Mata Mandir, 

Village: Bhujodi 

 

23º 13’ 35” N 

69º 44’ 41” E 

Gypsum was observed on this site. Most of 

the Gypsum was mixed with soil where 

new plantation was observed on some 

patches. Also Gypsum was observed 

stacked on sides of the land area. 

 

Bhujodi Survey No. 158 

Temple (Waste land & Others) 

 

Gypsum is used as Soil conditioner near the temple area to 

grow various varieties of trees e.g. Gulmohar, Neem, 

conocarpus and to develop the green belt around the 

temple. 

Further, Gypsum is also giving structural support to the 

temple which, if removed, would lead to permanent 

damage to the Temple. 

Thus, removal of gypsum from this site may cause 

damage to plants and may leads to soil erosion. 
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